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l, w i h w m d  from P aU k  Call OAoes

t M i Shri D. C. Sharma: W ill the 
Minister of Tnuapsrt u 4  Communi- 
w H o w  be pleased to state the amount 
o f  low incurred during 1958 (upto the 
31st August, 1958) from Public Tele­
phone Call Offices in New Delhi due 
to  insertion of bad coins etc.?

The Minister of Transport and Com­
munications (Shri S. K. Patil): Rs.
2755.72 nP. *

Tries of Paddy and Rice in Punjab

2285. Shri D. C. Sharma: W ill the
Minister o f Food and Agriculture be 
pleased to state what is the basis on 
which the price of paddy and rice is 
fixed in Punjab?

The Minister of Food and Agricul­
ture (Bhri A. P. Jain): The maximum 
controlled prices of paddy and rice 
were fixed after taking into consi­
deration the post-harvest ruling prices 
in  the preceding two years, the 
prices in force under the Monopoly 
Scheme of Procurement of the Gov­
ernment of Punjab during the year 
1953 and the recommendation of the 
Toodgrains Enquiry Committee in re­
gard to procurement prices of rice and 
paddy.
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